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C. A. T. Benich, JAIPUR

" Date of Order . 0.A.ND. 1035/92 Orders

e

15.12.93. mr. J.K.Kaushik- Counsel for applicant.

Mr; M.éaﬁiq~ Counsal for raspondents.

Héar@, the lezrned ccunsel for the

-parﬁi@s, The disciplinary proceedings agaiést the
.applicant nave been dropped by the raspondents
vide lettsr dated 2.7.93. It was also submitted
.;:f‘. L by tﬁa respondents that no DAR case is pending‘
ﬁgainst the applicant. |

Apslicant Piled petition that his
juniors have heon sramoted and nis case has
not besen considarpd . Thé fospahdenté ara
dirébted'to'consider the case of ths applicant
For~pfomation-?rom the dato whan juniers were

promoted as por rulas,and in cass ths applicant
/i

o T | is Pound suitablo for promotion then all i}

-

cansequentiéi benefits should be oxtended to himuw
The 0.A. is dispopsed of accordingly, with no

arder as to costs.(

[, s

(BB MAHAJAN) (D, L. MEHTA) - é{

Adm.Member ‘D.L. ’

S
Sy

29 W

S;nga‘f—' A2




